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and erection work (except 5—Stand Cold

FARE OF SCHEDULED CASTES AND | Rolling Mili Complex) by December, 1976

SCHEDULED TRIBES

SHRI B. R. MUNDA (Bihar): Sir, 1 beg
to lay on the Table a copy of the Twenty-
fifth Report of the Committee on the Wel-
fare of Scheduled Castes and Scheduled
Tribes on the Ministry of Home Affairs—-
Socio-economic conditions of  Scheduled
Castes and Scheduled Tribes in Arunachal
Pradesh.

SYNOPSIS OF PROCEEDINGS OF COM-
MITTEE ‘E° ON DRAFT FIFTH
FIVE-YEAR PLAN

SHRI NAWAL KISHORE (Uttar Pra-
desh): Sir, 1 beg to lay on the Table
Synopsis of Proceedings of Committee ‘E’
on Draft Fifth Five Year Plan (Implemen-
tation and Public Cp-operation).

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

Delay in expansion Project of
Bokaro and Bhilai Steel Plants

SHRI KRISHAN KANT (Haryana): Sir,
1 beg to call the attention of the Minister
of Steel and Mines to the delay in the ex-
pansion projects of the Bokaro and Bhilai
Steel Plants from the original schedule and
the reported statement of the Soviet Coun-
sellor of Economic Affairs in this regard.

[Mr. Deputy Chairman in the Chair]

THE MINISTER OF STEEL AND
MINES (SHR! K. D. MALAVIYA): Sir:
The capacity of the Bhilai Steel Plant is
2.5 million ingot tonnes. Government have
taken a decision to expand the capacity of
the Plant to 4 million ingot tonnes. As origi-
nally scheduled, ' this
completed by December, 1976, As regards
Bokaro, it is proposed to expand its capa-
city to 4 million ingot tonnes in continua-
tion of the first stage of 1.7 million ingot
tonnes. The coordinated construction sche-
dule of Bokaro for expansion to 4 million
ingot tonnes capacity, finalised last year,

expansion is to be |

and comnussioning by March, 1977. 5—
Stand Cold Rolling Muill is expected to be
completed one year later. It is proposed to
further expand this capacity to 4.75 million
ingot tonnes by the end of the Fifth Five
Year Pian. Both these schemes for expan-
sion are being implemented with Soviet
cooperation and assistance.

A number of problems have been encoun-
tered in the implementation of the schemes
for expansion. It is likely that some of these
will have the eflect of delaying the propos-;
ed schedules for completion of the expan-
sion. However, it has always been our prac-
tice to attempt to settle these problems by |
discussion with the Soviet agencies and,
authorities cooperating with us and not to
attempl to apportion blame n any manner,
It is unfortunate that there should have been
reports in a section of the press sugpgest-
ing that the blame is attributable to one ;
side or the other. I have no doubt that .,
such problems as thére are will be settled |
by mutual discussion and that every attempt
will be made by all parties to minimise ;
whatever delays become inevitable, We
have always received the fullest cooperation
from our Soviet friends in our schemes in
the steel sector and 1 have no doubt that
with this continuing cooperation we shall
be able to overcome the difficulties that
might crop up. /

I would like to state in unequivocal terins |,
that 1t is not correct to say that there has
been any attempt by any one to thwart or
in any manner delay the expansion pro-
gramme of Bokaro Plant.

SHRi KRISHAN KANT. Sir, in his
statement the Minister has not mentioned at
all about the statement made by the Econo-
mic Counsellor in the Soviet Embassy. He -
has not said whether he has seen that state-
ment or not. In the whole reply that he ;
has given, he has not mentioned about that
statement at all. And it was in that con-
nection that we wanted to know information
as 10 whether, as was said in the statement
the Economic Counsellor of the Soviet
Embassy, there was delay of two years. And
the Economic Counsellor also made certain

envisages completion of entire construction | specific remarks. The whole statement can
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be divided into two parts: One is advising
the people of India to be patriotic. The
Soviet representative even went on to ap-
peal to the patriotic fervour of the Indian
pcoj:]e to ensure that steel targets were
met. We know the Soviet Union is our
friend and I think there can be no doubt
about it and the Soviet Union Counsellor
should not feel that there will be anything
lacking in that friendship and all that. But
is it diplomatic etiquete to talk in this way
publicly to the press? Tomorrow suppose
there is something happening in the Soviet
Union and our Embassador or our Embassy
Counsellor makes some statements how
would the Soviet Union, or for that matter,
any other country, like 1t? Supposing tomor-
row the American or American represenia-
tive says something about implementation
of various collaboration agreements. There-
fore, the hon. Minister has not mentioned
anything at all about seeing these reports.
This is what has been commented upon by
many newspapers that this is transgressing
displomatic niceties, and friends should be
much more cautious about these things, be-
cause T think whatever mistakes we make in
this country. whether we move slowly or
with lethargy, we correct our mistakes. As
Lok Manya Tilak said if we make mistakes.

we will correct them and go ahead. But’

this type of patronising approach will not
be liked by the people of this country, |
would like to know from the honourable
Minister what the reaction of the Govern-
ment thereto is. About delays the Minister
has tried to give the picture which he had
given in his reply to the debate on the
Ministry of Steel and Mines. Here the
Economi¢ Counsellor of the Soviet Union
has made specific points about the delays.
After visiting the Bokaro and Bhilai steel
plants recenfly, he said, he was satisfied
tha't coal, coking coal and power have not
been made available in sufficient quanti-
ties; coke-oven batteries were not working
to their full capacity, and so on and then
he made certain remarks which are worth
noting. First he says that the shortcomings
are because of the heavy engineering plant
not being able to deliver the equipment in
time, and secondly, that the MECON had
undertaken designing job much above its
present capacity and so the delays are tak-
ing place. Is it not a fact that the Stcel
Minfstry « . . (Time-bell rings) Tet
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please take a few more minutes, Sir. These

aré very importarit points.

The detailed review of causes in reach-
ing the target of 4 million tons capacity,
made a mention of delays n the reecipi
of technical data from the USSR for
equipment to be manufactured in Ranchi.
1 want to know whether it is a fact. An
assessment was made and the report in-
dicates that there was delay in receivingi
technical data, there was delay in the sup-
ply of technical documents for that part
of the design work for the project which
falls within the sphere of MECON res-
ponsibility and including the works. May 1
know whether it is a fact that there have
been delays on the part of the Soviet Union
as well? As far as Soviet Union collabora-
tion is concerned, both the HEC and
MECON, they are the back-up consultants.
So T want to know whether some delays
have taken place or not>

Ts it not a fact that in Bhilai, when it
was designed. we had agreement with Unit-
ed Engineering of America AlKo? United
Engineering, an American firm, could design
200”plate mill which Risslans could not
do. They can design only upto 140”. That
would have helped Bhilai. But Russians did
not want that mill to be manufactured with
the help of United Engineering probably
because it is an American firm, though Rus-
sians would be having collaborations with
Americans. That would have
quicker expansion of Bhilai and would have
yiclded better results T want to know whe-
ther the Government also thinks that the
MECON has been burdened. If it is burden-
ed, are they trying to get the help of other
Indian consultants which can also be use-

ful? They have approved the expansion of |

Bhilai and Bokaro. What about Vizag and
Hospet? Only Rs. 3 crores have been given
to Salem. I want to know whether in view
of these rational distribution of work will
be taken up. Mr. A.C. Banerjéee of SAIL
is giving everything to MECON and he is
not giving anything to anybody. I want to
know whether they will see that work goes
on in an intergated way in order to fulfil
our targets of steel production, steel desigin-
ing and manufacture as early as possible.
I would also like to know whether the

me | Government is having discussions with the

facilitated ~

-

Y
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delegation of the Soviet Union which had
visited the steel plants sometime back? Have
they given any report to the Government
of India? If so what are your reactions?
Are there discussions taking place between
the Soviet delegation and the Government?
What suggestions are made by the Soviet
delegation. What replies have been by
the Government of India and what steps
are being taken to streamline the produc-
tion of steel plants so that this type of
unseemly public controversy between the
Soviet Union and the Indian Ministry does
not take place?

SHRT K. D. MALAVIYA: A jarge num-
ber of questions have been raised by my
hon. friend. T want to answer some of them,
in the background that the development
plans of these two steel mills—Bokaro and
expansion of Bhilai—are a long-term pro-
cess. Whether we approach the Soviet ex-
perts or American experts or any other
experts who are knowledgeable in these
works, they have also to take a pretty long
time in giving us advice and our accepting
their advice. 1t is not a fact that we tried
to apportion blame on each other. A cer-
tain statement was made in the press. |
saw the report in the press. But it has not
been possible for us to secure a copy of
this either from the Soviet Embassy or
from the press . . .

AN HON MEMBER: Vah! Vah!

SHRI K. D. MALAVIYA: Not Vah. Vah.
I am giving facts . . .

SHRI O. P. TYAGI (Uttar Pradesh): See
the hopeless condition of the Government.

SHRI K. D. MALAVIYA: Facts are facts
angd the fact is that I have not been able
to get a copy of the report from the press.
The statement that I have made is on the
background of exchange and consultations
that have taken place between the Indian
party and the Soviet party. It is also a fact
that we have not been able to stick to the
schedule either of bringing out the feasi-
bility report or the techno-economic study.
Once a delay occurs, then the chain reaction
starts and it is not proper for us to identify
the point from where those delays have
started,
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It 1s no use entering into these details and
I do not know where the delay has started,
because we are learning from experience
and we are now becoming more experienced
by trying to build up our chain of pro-
grammes with a view to expediting the
schemes of expansion of the Bhilai project
and the Bokaro fiomn 1.5 million tonnes to
4.7 million tonnes,

Now, Sir, the Press report in the “Finan~
cial Express” says that the Economic Coun-
cillor's statement was a reaction to the
official side, official view, which leaked out
from the Steel Ministry. So far as 1 am
concerned, as 1 have already stated, I made
an inquiry and there was no leakage from
the official side and there was no deliberate
effort by anyone from our side. But it is
quite possible that in our serious discus-
sions amongst ourselves and the Soviet party
we might have felt that we did not hear
this or they have not heard this and we
have heard this or they have heard this
and these are all part of the game and
here it will not be serving amy purpose,
even for expediting the programme, to ap-
portion blame to each other. We do not
do it and it is not our practice and we
are getting the maximum co-operation from
the Soviet side and we hope that in spite
of the fact that we have had to revise our
plans of the feasibility study and the tencho-
economic survey, we would be able
minimise the delays thal are occurring un-
fortunately in this.

SHRI KRISHAN KANT: Sir, he may
not attach any importance to the reports,
ete. But he must say what his reaction or
the reaction of the Government is. Other-
wise, some other Fmbassy will be interested
in these things.

MR, DEPUTY CHAIRMAN: Yes,
Minister, do you want to add anything?

the American Embassy may be interested
in this and some others also will be interest-
ed. So, let him say something.

he does not want to say anything.

to -

Mri
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SHRI KRISHAN KANT: Sir, tomorrow

MR. DEPUTY CHAIRMAN: Ev1dently“u

[

SHRI LAL K. ADVANI (Delhi): Sir, T

i can understand his not wanting to say any~
{ thing. But the House wants to know some-

-
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thing about this and we want to know
what the position is. Let him say something.

SHRI K. D. MALAVIYA: What does
the House want me to do?

SHRI ILAL K. ADVANI: Did you ask
for an authentic version of the statement?

SHRI K. D. MALAVIYA: Sir, the House
is aware that the representatives of the
foreign governments do make statements in
our country according to their own views
and according to their own wishes and this
is not the first time that something has been
said . . . (Interruptions) . . .

SOME HON. MEMBERS: No.

SHRI LAL K. ADVANI: Sir, he has
said, “I am not able to procure the state-
ment”. This is what he has said. 1 do not
know whether he asked the Embassy to
give a copy and the Embassy refused to give
it. I do not know what happened. What
happened?

SHRI K.D. MALAVIYA: Considering
the background of the seriousness of the
work in which we are involved, we do not
attach any importance to a small remark
being made here and there because it is
not a thing which is very relevant.

MR. DEPUTY CHAIRMAN: Yes. Mr.
Subramanian Swamy,

=t A wEAT ;. AE AT AR
weg| w1 fewa 81 @ E

SHRI SUBRAMANIAN SWAMY (Uttar
Pradesh): Sir, 1 was shocked to hear the
Minister saying that the reports in the
Press were unfortunate. He did not say
that the outburst of the Soviet Lcono-
mic Councilior was equally unfortunate,
Obviously, the maximum that we could
erpect was “equally” since “more” would
be too much.

Sir, 1 want to call the attention of the
Minister to the fact that there is some-
thing wrong, as they say in Hindi, “dal
nie kuchh kala hai” I have gone through
the history of these two plants. Today
we are discussing not only the brashness
and the misuse of hospitality by the So-
viet -Councillor, but also we are discussing

[ RAJYA SAEHA ]
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the delay in these two steel plants, Now,
Sir, the Minister has admitted that there
has been a delay and everybody knows
that. Why has there been this delay? Sir,
we are only producing 6 million tonnes of
steel. But China produces 21 million tonnes
and the most developed countries produce
about a hundred million tonnes of steel.
Then, why is this country lagging behind?
This nation has been very generous with
the money for the steel projects without
making the Ministers accountable. We can
see the cost estimates for the expansion
programmes for Bhiliai. Theé original esti-
mate stood at Rs. 230 crores and within
four or five months it rose to Rs. 265
cores and within another four months it
went up to Rs. 360 crores. I do not know
what the estimate of the expansion pro-
gramme today is, Now the expansion pro-
gramme is delayed and is going to be taken
to 1978-79 The estimate for Bokaro has
gone up from Rs. 590 crores to Rs. 859
crores.

Original estimate was 590 crores: then
it was raised to 680 crores. Now in the
fourth Plan it is 1053 crores for steel plants
expansion. The Government managed to
spend only 867 crores. This Government,
whose non-developmental expenditure is
increasing by 14 per cent per year, is not
able to spend money on steel plants, Now
when the cat is out of the bag, the Ministry
leaks; the Minister is not leaking but the
Ministry is leaking. They say that the
Russians are delaying it, The management
talks in a different direction. In the past
this has happened once before. In July
1969, the BSL press release said that the
indigenous suppliers were defaulting and
this was the reason for the delay. Refracto-
ries and HEC mentioned. But four months
later, in November, Mr. K. C. Pant, then
Minister, said in Ranchi that it was due
to the delay in receipt of plants from
Russia. On 29th January, 1970, the Hindus-
tan Times quoted Ministry officials holding
the same view. On 3ist March, 1970,
Mr. K. C. Pant told the Lok Sabha that
construction programme was slow because
the Soviet supply of steel structures was
not received in the sequence in which they
are required for ‘erection; that is, the roof
was supplied first and the foundations later.
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Naturally, everything is held up. But then
suddenly something happened. Mr. V. L.

ing his name wrongly—arrives in India and
puts the blame on the Indians. Mr. Pant
gets transferred. Then, Mr. M. Sondhi says
on the 12th May, 1970, that the Indians
are responsible and the Minister, Mr. B. R,
Bhagat, says that Russians are nol res-
ponsible but the HEC is responsible. Then,
everything becomes silent and everything is
forgotten.

Now, what happens 1s that Dr. Bhatta-
charva has resigned: some allcgations are
made . . . (Time bell rings). And the issue
is up again. The Government of India does
not have an impeccable record. but what
about the USSR? But I can tell the Russians
that if they threaten this countiv. then we
are all one. ook at the Russians’ perfor-
mance in this regard. Look at the docu-
ment, which the Government would not
supply, but 1 got hold of that document—
Contract No. 7622—0C, dated May 3, 1966.
Equipment, steel structurals, pipes and other
goods from the USSR have to be deleivered
“within 50 months”. ie. by the end of
June, 1970—50 months from the signing
of the Agreement. I have not seen a single
document giving 50 months to western coun-
tries . . . (Time Bell). But anyway. by the
end of June, 1970, the Russians were sup-
posed to deliver every single equipment and

* structural and pipes and other goods from

the USSR, whatever they agreed to. But
by that date, the USSR supplied 67°, of
equipment, 36 of structurals, 44°, of
refractories and 5097 of pipes and other
things. The other equipmenis were not
supplied. The Russians have gone back on
their contract. We can take them to the
International Court and demand compensa-
tion, The Government, if 1t has the guts.
can stand up and do so. Look at the docu-
ment presented on the working of the Public
Undertakings. Till 31st July, 1973, the equip-
ment promised was 102,265 tonnes and that
given was [01,120; refractories promised
were 81,250 tonnes and given 69,561 tonnes,
25% has yet to be supplied. We all know
that the Russians charge us three or four
times the market price from India . . .

MR. DEPUTY CHAIRMAN: You will
have to wind up now . . . ’
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SHRI SUBRAMANIAN SWAMY: This
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! 15 an extremely important matfer . . .
Dymshits—I am sorry ¥ may be pronounc- |

|
i
|
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|

MR. DEPUTY CHAIRMAN: 1 know,
but now you will have to conclude.

SHRI SUBRAMANIAN SWAMY: The
agreement ts heavily loaded in favour of
the USSR.

The Indian consultants pointed out that
109 crores of rupees could be saved. The
Government said no to it and they agreed
fo Rs. 9 crores only. Rs. 100 crores have
naturally gone to the Russians as consuf-
tancy fees and for other junk equipment
that they have sold to us. Now. ] would
like to know whether this is not a naked
fact.  There is an import lobby in this
country which wanis us to be dependent
on the Russians, 1t is a kind of assassina-
tion o/ the Indian engineers. It is an attempt
1o see that a climate is created so that the
people who take their cue from Moscow,,
in this country step up pressure on the
Government and say, “Import from Russia; .
import from Russia.” They want this chorus~
to start. 1 fully agree with Mr. Krishan
Kant when he raised these fundamental
issues. 1 demand that Gordopolov should
be kicked out of this country. He had no
business to give a press conference on the
soil of India. He is misusing the hospitality.

SHRI K. D. MALAVIYA: The hon.’
Member has made a long speech, with
little relevance to the question that i< before
us, if [ may be allowed to say so. T refute
the allegations that have been made by
him with regard to the activities that are
being sought by us with a view to expand
our steel mills, So many questions have
been put by him. Most of them were unin-
formed.

I

SHR1 DWIJENDRALAL SEN GUPTA
(West Bengal): What about the facts given
by him?

SHRI SUBRAMANIAN SWAMY: 1
mentioned the contract number. Tell me if
it is not true.

SHRI K. D. MALAVIYA: T am here
only to say that such attacks should not
be made on a friendly country which has,
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of its own, ofiered co-operation to us and
which co-operation never came to us from
any other country before. Sir, steel mill
making is a long process in which we have
originally learnt lots of things from them.
Even if the Americans had come here, we
would have had to learn many things from
them. (Interruptions). There has been an
element of delay. Once the delay starts, it
15 very difficult to identify the point from
where the delay could have been drawn.
The whole process has got to be completed.
There has been a delay of about 6 months
or one year in the Bhilai Steel Plant as
well as in Bokaro steel plant. We are now

nated and if they are not able to do it,
then it will be partially due to our people

not working to schedule and also because |

of the many tensions that have been grow-
ing in the area from where we have to
bring mputs and n which we have to per-
suade the workers to put in more work.
All these points are very much before us.
It is not only because of the structures that
had to come here which have caused delay.
There are many other {actors which have
caused delay. obeE

st Tt T (ST ¢ Irmwmia S,
oft AR WAL S A A T 7 § 3w
¥ gayanar § f5 A 7 S e
FL A T THAG FAT AT2T € | T8 al
ar ag 9y 5 qifeaT FSfaa s a1 qaw
fear g 59 & aX § wHE 99 B 0 a9
Y g AGTE + 7 AR wA S A faawa
H 9% 99 9% FT AT Jeal § 5 S
TEYTT | fAFATE | T T THFLE

“ln an extraordinary statement,

1

the

Soviet Economic Counselfor, Mr. V. N.

Gordopolov. today accused certain  per-

sons without naming them for thwarting i

the expanston of the Bokaro steel plant
to the 10-million-tonne stage, He also
warned that the manner
Bokaro and the Bhilai steel plants were
being run at present might at any mo-
ment damage their equipment.”

IUTEAEF WETET, AT T A GFF T ATAT
IqY qTe A2 ¥ F gwraw wwer,

[ RAJYA SABHA ]

in which the |

u matier of wrgemt 124

Public importance
qifaas gfaas, off f& g i &, 7
ZH AN FT GTRITAT H7 ATAMEAT &7 2,
IREH ZH ATCHE AZ FT aF4 | 4
wEr wgRd ¥ qear =t g R e
WY §ifgFd FfAa F ETIAE A
FT T F FT HEAA § K7W A2HAE AT

FAAT T | T3 GEAT AL & AT FgAT AT
1 Mgl A% & 4E A A o g F

WAl AT q ATE RG] ARAT
| HTIH] T&T TAIS & a7 TEr ¢

0 a4 £ oam ofyes wee-
T TR A AT W AR & F 70
afqers  geefer FRE &1 S AT
A WAtz F qr § T § 34 97 E T AT
et g+ nfw aifEra gfara € oo
agraaT ¢ 39 faefas 7 e AT wgAn B

FT THE TAT AL &1 TE AT | qHTLT

FAEN F FFA & 9 T T &

“It has pulled up the Government for
not yet approving the revised estimate
of Rs. 620 crores (an escalation of Rs. 96
cores) for the first stage of the Bokaro
Steel Plant. The Committee has rejected
Government’s explanation that the in-
clusion of a delivery schedule in the con-
tract of supply of plant and equipment
by the Soviet Union was not considered
important as the Soviets being the princi-
pal consultants, were equally responsible
for commissioning the Plant as per sche-
dule. It has asked for the exercise of due
vigilance so that the supplies were
made in accordance with the stipulated
: delivery schedule although the schedule did
! rnot form part of the contract.”
|
I
i
|

' F s Aged 8 FEgA wed g o
| Fga WFAL AT § | WAl WEIRW ¥
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determined to see that his delay is elimi- |

fa qgelt @91 F fawF g1 T 91 A7 9o

WA @t F a | ofgas  deeEfer
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4495 FT AT IW FAL FT FZaZ ACHY | qGIAHAH 1 AFAT ¢, I8 A7 ITRT AT
F7 A 7 & a1 AT A wF A A | A FASHT gF ANT FAAT A 99 7
| @l g, fawet AS 9T EV R, AW F oA

FE wEAT § AT AE |

AT 7Ea™ g & 5 Ferenfasa oz

fafrafar sgeeas fafaze, 9 qu g7
@ g 7 il @ s qzventasa
gz Zfafaator faeeas fafqis & go 7
T\ WA AT TEAT F=F qrfaad AT F
FGAT F T F, AT T TAG FE QA
iﬂﬁg’rg‘rﬂr?

=T g §U gg & 7 1 fawe @
FRTL AT 90 FAAF 54121 AT &1 ThT &
THAT TFT T WA ArET £ A1 fF
At ermeazey, AT £ A faAe w7
- EFATRA UFTE FHE & g OFT FH OF
7} 9§, 39+ ¢ 7 o o1 79 & 5 IAH
¥ AW AG AR & 1 A @F wnfer
g ag & = & afa & F19 & faarg
FT | {97 a<g A ARG FW FET AET T
IGHT T8 NG F AR 98 FA X
g W mgiem 9 &1 fF S
F wfom ST g S fwars g
BT § I IUL QU 1 A qn g ?

s Fo o ATAET : I TF WA
FT HFY § a8 SR A F AL IT F T
FT 9T I T8A § &1 97 | G A 48 M
g fedeq feardde & agf I19 7 997 o7
A1 97 984 (&A1 ¥ 91 /X AL 7§77 7
Mg FT AT AT | T § T80T A5 g %

- T q9F qF G AET 4, F
A 7, ITHT TNZ T+ JAST AT T A
9 ZTZH AT TR FRFE & 1

T 9gAT I FEY AT wrEAT 9597 9

9gE q <AL F HTL AT EIAIR a7 W@ &
RIS aga e 91 F F wfgm mw
o qoam & & =6 JO ar qsv
THAE g oAt A Azt w7 awdr §
T TH{ WET O BT AL AT | UF AT Ane
W & A {5 #7780 %o AMTET. I-B:
a9 317 9 WET AT 21 AFAL & | w@yartaE
g fr fo= =il @ =gwar v of faerg
TS e F GIT N H, AR AT
AT F GIT F9 | Ivg OF AT H AT
f A3 =1 =ZI5F T ITAT T AT B w4
AfHAATAT @ F1AAT, AR, ATH &R A
9T WH, Al FeM TrT AfET ar AT
THATIHR FAT | FZ TATR [IAT O =479
TEAT § HAAT AE | JAFT TAT F1E qF9
g, fasa g -

T A GE AR F FREAA |, WE
SRTE, ST g T AT FHAATET &, FAW 2
A gE ) S ATH, 9g s W Ay |
FW ST EATT TS 8, IuF a1 feraAr
FHE TWEFAATTH T F2F &1 9T @
& 1| Sl AT 9% A w1 A 6T Fgar §
AFAT 950 § F T0 9997 gHAT 9AT
HAT T TH oG T AT HA TR 7
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@A & ArfeT 1 gy FATACEa ¥
AT AEa 2, IHE1 BIS T AN T wH6d |
F1E AT TA AT ZAAT GIT ARG T HITAAT
FET AT KX AT 4gF IHAT forear @nfer
FUr @1 fowg ag fagn grfesr war &,
IHFT IH FAA DT g0 M =45 A
TART FT L HVA F {81 @AT F1fgw |
T4 USBAME & F9T T I AT & w19
39 A1 IHA T3 0AT qrF A4F a0 foma

f TwEntrE FaY wET 7 w1 o9 5 wf 797 fyAr w20 A awd g A
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| AL & F27 B Tf OF 07 o gAr |
F1$ rAgE 77 AT § WE T g |
gar mgt adr fear & WA A A
TETTE T XAt AT ZA AT T WE, W |
q E0 g7 AyTT Y aF 7 0H70 IAEr %
HIAEAT 297 | W 0 319 gf F g
# F& fedt F £r¢ A wfwa, safae Swm
& Wi sl arreen &, wg €1 198 w6
FTT A & | AT, 0HY qT F1Y ATy 7
W fae 7, AT 7, IAAA A/, 7 OFT
Gl

sy it @ ;AT 4,495 29 TR
® OWAIEZ G ST FALT AT AT qF I

TR g 7
st &0 o WG : AT I A AKA
TEE L F AT FE

E!:'o '§To
#2q, A qE AT AU 2
fgar FTANETIAC....

AMAE AEE 1 U§l A
fw ArEas

it Fo Ho AYNEA : FAT AT ARA £
gw Oy A FE fE F AT g (oA
IAFT ATIIT F9AT § AT GA7 AAT F °

it Faw fweT 20, ZfEweE wEr
g f mfaga vforar garet 4T § AT I
ft wzamg Fwr e fF feegrams gwrr
FET & 1 9E F1E G174 AGT 3 | T T AL
2 9TETT A FT HAATIA AT E AT |
Sqae FRew R I EMATE | WA A A,
FE A 1S THT A AZAA AL gE L =wA
9g W@ FIH AT AT WYY K A AW
Fgar 3 fuw forrg gl € AR FaETA
7T § YT OF 9ga T3 a9ra g-fF gnrdy
e & Tg AF g W 3w feerafzw
grqy Ay & feFrw grar &, SrareEr |
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ZIA 3 1 I I 49 wgar § qgr-ar Ay
qANT T FE 95 99 A FEEL A,
A AT ¥, SH HANAE FEAC A
7g 919 a8l fzar 2 afeq w7 g fen
&R AT, § ol sy Fifaer g
ag AR g B gw wgareg & Aifere

- <forar &, 97 gwT dq &, § f5T o 92

FANAAE, & T TF ATNAF FIAAL g
He 1is guilty of diplomatic impropriety

indecorum  and indecency. HF H TE
 wmar, s|m v & oad T,

3-4 AT @M AT FE-
wfas FWAT A AR HEET 7
That the Indian Engineering Services as

of equipment,
notably among them, the Metullargical and

. Engineering Consultants of the Steel Autho-
‘! rity of India and the
 Building Plaot at Ranchi were not able to

Heavy Machine

fulfil their share of the job. But, he ignored

i

N _ \\ the inconvenient fact that the Soviet orga-

st waew fEm (3T NIW) AT W
=it 78 IE0E A w5 AR amr‘
|

|

|

|

|

[

nisations hold the positions of consultants
not only for the construction of these pro-
jects but also hold commanding positions in
MECON and HM.B.P.

T8 A, T A oA | fafawd
2, fom & mrr aret £ 3w e e

W ¥ # WX @3 9 Fq F ¢

“lt made a mention of the delays in
the receipt of techmical data from USSR
for equipment to be manufactured at
Ranchi. In addition it mentions the delay
in supply of technical documents for that
part of the design work for the project
which falls within the sphere of MECON's
responsibility including 1ts works.”

AT # g FEAT FEAT § AT § WY
wrat fafaedt & O o 3 9red & e o
AFAE ATPTIMT A A gamF s w & ?
T F AT Ag & fREw oF gmY
T7 T 7 FI AT FIHAT 7 T HY
FWEMIATTE, S99 fFaaw @
F&e foar w7 | o T q ferrd & A
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¥ UF e 9979 797 97 5 19 oa|aad
HT T GHI AT, I8 230 FUT BGX F 360
FUSTATIZIATE | TMAE T 130FUT
w7 7% 747 & o 5 707 60 gfawa T
AT § AL AT g AT & | STl & g
1569 H 590 FLT &IAT T@T AT o1, ATHT
A3 qF IGH 859 FUT TIAT @ g1 74T &
M 4 78 FfAwa & s 7@ 8
%9 a% ¥ FU9 269 FAS WAT TAN
sqTaT @9 &1 T 8, sy fF 60~70 wfawq
ST 9fed & WA & AIGH v & | 59
A% ¥ I9F FE A Tq9T FIEE 9§ 9, av
AT frererdy g aw g

A TF AT 41 A § FF Ao i 3
FET & fF BT I W gW 9% A H Al
STy gard g6 1 QI UF WE 7 -
TFEEAT MR fRE 39 9| & g
gt B mgommy g A A QI 9w
g1 afFT §aF weg ¥ a8 AT AEATE
for 7 ST FTEE-ITE FEEANMAT TgAT &7 T
AT /T 2, g9+ fag famer T E1

ZE0 I W I TG AT HLAT
TRATE & g am & 7 a4 § 5
HIfaaw & gUR UF Ieq § R g0 IqahT
ToOd HY FT g q97 ST FHa WY S
€ | A6 STl & 7 AW A R R S
T 8, a1 T ' N fHa
S |

=t o Fo AT : FAR TW A AT
N TeAfas Wk feenidfed avay §
3 UF FAT TOAT T I &, SAH OF
Tfagra & o1 Sas T & 99 AT aTet
Y A § ) T 799 39 A9 § g |
SET ¥ SUTET ATAT SIEAT 31 TET g |
# g AT =wrear § o afaue 6w &
AR § a7 § g fafed §
a1, graey @I g T FFET g Th TA-
¥ gagea @d 4, oed AT @ed 91
L/B(N)9RSS—5
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stgl wrgi AFATger § oWww § araE
gl 8, Fg e aa g & 5 Iv wuw
TUF QI AT | 757 &1 Fry fqo g
HOAT T TF T@AT & 1 AY FAT A
TN U TGAT &1 IH TG N A
qEITA W AT AT FEE 0 A 9® A
gl F 59 q| 77 99 w@ardd § g
A+ qfFT fFwaaae 3 o & fee
{7 I AT & WA §, I qq A A
AT Tfed | TF WT AR AF @
71fgd % g0 & aga IS qHq & a4
T #X @ & foraar et faer & ooy
# I SUTAT W & HIK SIH! GG
&7 AU Ay A @St FX R E |
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off ofrer WEATAT ¢ It is insulting Sir.
T A7 99 2T A ATHE FIT qq A G
g1 I3 A § 1 7% 3w ganw e & o
SHA TA X FA § | AfHT I

FgaT 5 g0 S faAr & A =@«
5T gr It is humiliating.

Y Fo Ao wWEAR : A I
T AT IFLGA | AT W FT wgrer
FFA F AT AGTF | I W AT W
A GAN AL AN AT FE QG a1
TF 37 2N & foras @ FEm #) @3
FA FT AGAT § A I q@AAT H g
HI7 qg TH-31 FTCAA @S T G § !
T 1 % {0 g0 ST FATHAT THE F3,
TR AN A B AATAGI g | AR Y

SHRI LAL
delays . . .

MR. DEPUTY CHAIRMAN: You can-
not have it both ways, Mr. Advani. let
him proceed.

5 Ho Fo WG : gEQ a@ s =R
a9 fFC A FaY, T ET A7 AR | A
a% T § @9 FT aaw § 4 (A

K. ADVANI: Specific
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T FM & fAU 1340 743 = OIS
%o & fgaa § &9

AT FF ST § Tg7 g¢ I 1 g7 UF
T T, 98 TF TOUR SAwar 2,
T g4 § WX IHI F qgA B AT AL
& FTTETH F! TIT FET G711 ST AR
TgR T &, I HAAA G T AR
o9 IE 1340 FUT &7 ¢ FafF  IURA
&7 @5g Y 4 fafagT a7 &

A5 & O FW IAET §, Al
AH UF aga a7 G0 g1 ar ¢ fra
festrss #%4 & g0 & 756 7 wsaw
gfreq & g Fwafea fray o avar &
HE T FIH aGT SAE TEL ] | fergraw
# w1 gt fesmsfan gfrew § w99 W g@
FAAQE I THAFHA R E, e
¥ w9 q Q@ §, T I Al qgr Y
0 1 A7 gfte AW F HET a9 S E WA
IIFT § ITY FH AQ &, @A AH1A 3 I
FH TE B, df T gurd 7 qifedy
g fF AFA g aSy §gam A AT &
fF X atg & FrEE 1 fesngT ax aF |

SHRI NIREN GHOSH (West Bengal):
I would like to put certain specific ques-
tions. I do not accept the Minister's state-
ment about Dr. Bhattacharya, My report is
that he was doing his best to keep the
expansion scheduled and he was ahead of
the schedule. That is why Mr. Wadud
Khan, a Tata man, was put in charge of
SAIL and in collusion with certain cons-
piratorial group it was arranged that he
should be removed so that the expansion
of Bokharo can be delayed. Meanwhile
Tata’s expansion to 4 million tonnes is
being speeded up. This is one thing. He
was a competent person for the job. And
that competent person has been removed.
We are not sure that the person who has
replaced Dr. Bhattacharya is equally com-
petent. No; he is not.

Now, has there been any delay in the
supply on the Soviet part also? There has

T B(N)IRSS—5(2)
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been some delay on our part you said.
Has there been any delay on their part also?

The third question I would like to ask
is this. China is expanding her steel plants
on her own with full technical know-how,
fabricating, designing, everything. I do not
expect the Britishers or the West Germans
in Durgapur or Rourkela to train us and
equip us with the full technical know-how
but we are in collaboration agreement with
the Soviet also for a pretty long time and
how is it that we are not yet fully equipped
with the technical know-how and have to
depend on them for running the plants and
for the import of spare parts and compo-
nents? And what is the percentage of cons-
truction that we have been able to put up?
HEC is also in collaboration with Soviet
Russia and Czechoslovakia. If that is so
why do you require further collaboration?
If there is technological agreement on the
subject with the socialist countries and if
we had asked them they would have equipp-
ed us full technical know-how so that our
technical experts can themselves deal with
the whole thing. This is a thing which is
surprising to me. And how many Soviet
people are here? If throughout this long
period we have not learnt anything then it
is either our fault or somehow or other
our socialist friends have not helped us
perhaps because we have not asked for it.
The whole thing is a bungle. Sir, China
was behind us. It has advanced and now
it is able to do everything on its own
whereas we are still dependant on others
for everything. Even spares and componenis
we have to import. This is the sorry state
of affairs. Sir, this sort of thing should end;
the time has come for it.

SHRI K. D. MALAVIYA: So far as Mr.
Bhattacharya is concerned, what I said be-
fore and even today should be accepted by
my friend. He is a very competent man and
1 have never said that he is not. But when
some responsibility is put on SAIL it is
common knowledge that interchange of
functions or interchange of persons from one
place to another will take place and neces-
sarily it has to be left to the people who are
already doing it. There is no question of any
reflection on the ability of Mr, Bhattacharya,
for whom we have all very high respect.
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With regard to the failings or the supposed
failings of the Indian counterparts or tech-
nicians to do the job on a self-sufficiency
basis, well I would certainly not say that we
have learnt all that we could have learnt in
the time that was given to us. It would also
appear that the Soviet people may not have
sent, within their schedule, all the parts
that they had to send. It does happen once
we make mistakes they take more time and
when they make mistakes we take more
time. The whole system derails from one
point to another. So, it is quite possible
both of us made mistakes. I do not deny
that we did not delay or they did not delay.
This is part of the game, where both par-
ties have had to suffer either on account of
rising prices or on account of delay in the
arrival of equipment or parts or delay in
designing . . .

SHRI N. G. GORAY (Maharashtra):
How they suffer T do not understand. We
have suffered.

SHRI K. D. MALAVIYA: It i3 because
they have not been able to fulfil their part
and thereby a reflection is cast on them, just
as hon. Members are trying to do. lit is a
whole gamut of complex problems. All of
us sometimes are not able to do what we
all want. I am deliberately trying to persu-
ade hon. Members to appreciate the view
point that in such a large and complex na-
ture of work, prices and scheduling cannot
be struck to according to a conference deci-
sion. Once we take a decision so many ele-
ments come in and it is modified. It has
been modified perhaps three or four times
and there is a delay of about four to ten
months in respect of one of the plants. The
hon. Member compared our situation with
China. I do not wish to say anything about
the Chinese advance or our not being able
to advance, but I do submit that the tech-
nical knowledge that has been attained by
our own boys and the capabilities that have
been developed in our country through
MECON are worthy of appreciation. They
have done a very nice piece of work, I do
not think even China can claim to have gone
far more ahead than what we have done.
I do not know how the Chinese have been
able to produce their steel mills, with whose
help and from whers co-operation is com-
ing to them. I know what we have done
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and we can say that we are fast moving to a
situation where an entire steel mills, all the
parts of it, will be designed by by our own
institutes and 1t will be fabricated in HEC,
HEC did have the objective of producing a
one million tonne steel plant every year, but
we have not been able to stick to that sche-
dule. When we put that to objective before
us we did not visualise ro realise or appre-
ciate all the difficulties and complications
and the changing situation in the world with
regard to availability of raw materials and
also our own inability to put up power
plants, There are so many constraints which
we are facing today. At that time when we
put this objective before us, we did not en-
visage it. There is no harm in introspection.
We want to see that our boys make rapid.
progress and soon we are going to reach a
stage when we can build steel plants in oth-
er countries. As a matter of fact we are pre-
paring ourselves to set up steel plants in
other countries. It is a combined process,
where we learn and at the same time we are

trying to help others.

SHRI S.5. MARISWAMY (Tamil Nadu):
My colleague has dealt with the first part of
the question. [ would like to deal only
with the reported statement of the Soviet
Counsellor. He has reacted very sharply
to the official leak from the Steel Ministry.
But unfortunately the Minister in charge
has not reacted sharply to the observations
of the Comissar. He has been very mild.
Is it because of his age or is it because of
any other reason? I would be very glad to
know about it.

SHRI K. D. MALAVIYA: I could not
follow. What does he want to know?

SHRI S. S. MARISWAMY: This is in re-
lation to the performance of the Steel
Ministry The Soviet officer has reacted
sharply to the official leaks from the Steel
Ministry, whereas our hon. Minister has not
reacted in the same manner, that is sharp-
ly, but he has reacted very mildly. And I
wonder whether it is because of his age or
for any other reason. If there is any other
reason, we would be glad to know about it.

Sir, the officer while discussing this Bo-
karo expansion has said that he had formed
the impression that in the construction of
this plant there was unwillingness from cer-
tain persons to go ahead with the work, It

134
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is a clear-cut, direct interference in the | altribute motives to any foreign represen-

working of our Ministry by someone an
outsider. You know that the convention is
that any outside country should not inter-
fere in our internal affairs, whether it
is a friendly country or a hostile country,
it does not matter. So far as Russia is con-
cerned, I am one with the hon. Minister—
it is a friendly, good country; it has stood
»y us at the time of our stress and strain,
etc., etc., etc. These are all shibboleths, and
I do not believe in them. What T would
like to know here is this. Here is a clear-
cut charge levelled against the Ministry
headed by my good friend, Mr. Malaviya,
and what is his reaction? Suppose our own
Vice-Consul or somebody in our Moscow
Embassy had made an observation like this
would he not be declared immediately as
persona non-grata and sent by the next
Aerofiot that flies from Moscow to Delhi?
I want a categorical answer from the hon.
Minister.

SHRI K. D. MALAVIYA: I have already
answered this in so many words,

(Time bell rings)

SHRI BHUPESH GUPTA (West Bengal):
Am 1 disqualified from asking?

MR. DEPUTY CHAIRMAN:
time.

SHRI BHUPESH GUPTA: Others have
been allowed.

MR. DEPUTY CHAIRMAN: It is not
fair.

See the

SHRI BHUPESH GUPTA: I will ask
questions.
MR. DEPUTY CHAIRMAN: It does

not look fair. You cannot come at the fag
end of the motion and say that you should
ask questions.

SHRI BHUPESH GUPTA: You can have
your own ideas, I have my own ideas. 1 can
come whenever I wish.

SHRI S. S. MARISWAMY: Why don't
you allow him.

SHRI K. D. MALAVIYA: I bave alrea-
dy answered the question which has been
put by Shri Mariswamy. I am not here to

tatives here whose authoritative statement
I have not got before me.

SHRI S. S. MARISWAMY: Sir, on a
point of order. The officer concerned has
cast reflections on the Ministry, has attribu-
ted motives,

MR. DEPUTY CHAIRMAN: You cannot
rise up like that on a point of order.

SHRI K. D. MALAVIYA: To the extent
that I saw in the paper, 1 have already
made my reply and have said that I have
nothing more to say.

SHRI S. S. MARISWAMY: It is very un-
fortunate.

SHRI BHUPESH GUPTA: Sir, I have
a statement here. It is for you to decide.
Well, if anybody’s diplomatic susceptibility
has been offended, I have nothing to say.
Well, you have your own ideas of saying
things or accepting things. I am not going
to debate over it. But from the report which
has appeared, two things seem to stand out.
One thing is, reply to a leakage or an alle-
eged leakage, whatever you call it. (Inrer-
ruptions). I do not know. I am not holding
it up anyway. You had yourself said certain
things have been leaked out, whether they
were leaked out or not, you can find it
out. Now, obvioulsy, when from the Minis-
try certain things leak out to the press, it
is some people who are involved in that
transaction or who are cooperating with
that. If they are to be blamed, they have
to clear up their position. It applies to all.
I would do the same thing in the Soviet
Union if our Embassy is put in that posi-
tion, We should certainly tell the Soviet
public where we stand. There is nothing
wrong, nothing undiplomatic. It applies to
others, it applies to us. In fact, it happens.

Therefore. I do not see as to why there
should be objection. Since attempt has been
made to put accusation on others, obviously
they have tried to reply to it according to
what has appeared in this paper. You may
or many not like it. But do I understand
that ideological philosophies are to be
brought in in order to run a campaign or
to start a kind of Soviet-baiting here as
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has been done by my fiiend, Mr, Swamy
who spoke more in anger than by way of
seeking clarification? He went even to the
extent of kicking out Russians. You will
go on saying this for six years. But you
have started 1t too soon. You could have
waited for a few days. I have heard it
being said over the years, “Kick out the
Russians”. We know what happens. Life
has shaped in a different way. May I ask
Mr. Swamy if the Sowviet citizen . . .

1 P.M.

SOME HON'BLE
Minister.

SHRI BHUPESH GUPTA: May 1 ask
the Minister whether he can at all imagine
any one of the 22 crores of Soviet citizens
in any part of the Soviet Union making a
statement of the kind with regard to India
which Mr. Swamy has made, above all,
from the Supreme Soviet? This is a defile-
ment of Parliament, I say. I ask him whe-
ther he shares my view in this matter.

MEMBERS: Ask the

SHRI SUBRAMANIAN SWAMY: There
is no freedom there.

SHRI BHUPESH GUPTA: You had your
say. Nobody can imagine any Soviet citizen
anywhere, not to speak of the Supreme
Soviet, to have made such a statement which
is clearly hostile, unfriendly and wvulgar
statement as Mr. Swamy has made. There-
fore, all these things should not be used
in this manner. I can imagine Mr. Krishan
Kant asking something. He can do it . . .

SHRI LAL K. ADVANI: I can under-
stand your anguish.

SHRI BHUPESH GUPTA: You will
understand because [ have to make you
understand my point. How do you recon-
cile between the two positions, on the one
hand kicking out Russians and on the
other saying that Russians are their friends.

SHRI LAL K. ADVANI: It was with
reference to the Soviet Counsellor of Eco-
nomic Affairs who made that statement. Sir,
he is trying to generalise the whole thing.

SHRI BHUPESH GUPTA: Mr. Swamy
is a young man.
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SHRI LAL K. ADVANI: He made it in
reference to the Soviet Counsellor who said
that. I am afraid, Sir, he is trying to gene-
ralise. He is trymng to distort it deliberately.
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SHRI BHUPESH GUPTA: If Mr. Swamy
is satisfied with kicking out only one Russian
he can say so.

SHRI LAL K. ADVANI: He is satisfied.

SHRI BHUPESH GUPTA: Even so, I
would say it does not show a very decent
political culture. Of course, Mr. Swamy can
go on kicking out one, Two or twenty Soviet
citizens if he gets his chance. And that is
why we are against them because they do
not want friends: otherwise how would
Mr. Vajpayee go 10 America to convey the
message of Mr. Golwalkar asking Mr.
Eiscnhower to be our saviour?

SHRI T AL K. ADVANI: Here is an
authentic statement on behalf of the Soviet
Counsellor. The Minister could not procure
an authentic statement. Now we have heard
the authentic reply.

SHRI G. LAKSHMANAN (Tamil Nadu):
On a point of order. May I know if Com-
rade Bhupesh Gupta 1s making his state-
ment here as an Indian national or a Soviet
national?

SHRI BHUPESH GUPTA: I need not tell
the D.M.K. friend which natiohal I am,
D.M.K. which wanted to separate from the
Indian Union and who are even now think-
ing of doing so. (Interruption). Do not tell
me about it. I am speaking on my behalf.
1 am not at all defending anybody here.
I am neither . . .

SHRI G. LAKSHMANAN: On a point
of order. 1 want your ruling on my point of
order.

MR. DEPUTY CHAIRMAN: There is
no point of order. 1t is unfair on ycur part
to insist on yeur poini of order.

SHRI T. K. SRINIVASAN (Tamil
Nadu): We are not asking for separation
from India. (Interruptions)

SHRI PHUPESH GUPTA: I am glad one
good thing has come out. (Interrupions) I
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have not said anything about you. It ap-
pears that he had not said anything as
reported by this paper, the “Financial Ex-
press”. You may or may not like it. but
I was objecting to the statement he has
made because you are talking about a
friendly country and you should not dis-
tort anything over a matter like this. I
was just asking him whether he can ima-
gine anybody in the Soviet Union anywhere
making the kind of statement he has made
about India or about one Indian citizen.
They would not say one thing even about
the Jan Sangh. Finally, is it not a fact
that some very vicious anti-Soviet and
downright reactionary elements, planted in
Bokaro and other plants, are interested in
sabotage also? Everybody knows about it.
If some of them had leaked out this thing,
they are damaging the interests of the
country by bringing the controversy into
the open. The Government should, there-
fore, hold an inquiry to find out how the
leakage was made. (Interruptions).

MR. DEPUTY CHAIRMAN: Mr. Mala-
viya, do you want to say anything?

SHRI K. D. MALAVIYA: Two simple
things. Number one, the statement which
was made by Mr. Swamy was not proper,
Was very improper . . .(Interruptions)

SHRI SUBRAMANIAN SWAMY: It is
not for you to rule. (Interruptions).

SHRI K. D. MALAVIYA: Why do 1
say 80?

SHRI LAL K. ADVANI: Because Mr.
Bhupesh Gupta said so. Half-an-hour after
the statement was made . . . (Interruptions)

SHRI K. D. MALAVIYA:
heard.

I must be

SHRI LAL K. ADVANI: The time ele-
ment is important. If he had said this im-
mediately after Mr. Swamy made the state-
ment, I could have understood it Unterrup-
tions)

SHRI K. D. MALAVIYA: Wil you
please sit down and Iisten? Thank you
very much for sitting down. 1 did not refer
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to all those things which were mentioned by
Mr. Swainy in my answer, but when a defi-
nite question was asked by my friend, Mr.
Bhupesh Gupta, with regard to the adjec-
tives that he had used, I say it is unworthy
of him and he should not have done it.
On the second point with regard to sabot-
age in Bokaro, I want to assure all the hon.
Members of this House that no attempt
at sabotage in our steel plants will ever be
allowed.

MR. DEPUTY CHAIRMAN: Mr. Niti
Raj Singh Chaudhury.

MOTION FOR ELECTION TO JOINT
COMMITTEE ON OFFICES OF
PROFIT

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI NITI RAIJ
SINGH CHAUDHURY): Sir, I beg to
move the following motion:—

“That this House concurs in the re-
commendation of the Lok Sabha that the
Rajya Sabha do elect two members to the
Joint Committee on Offices of Profit in
the vacancies caused by the retirement of
Sarvashri S. A. Khaja Mohideen and
Sanda Narayanappa from the membership
of the Rajya Sabha on the 2nd April,
1974, and resolves that the House do pro-
ceed to elect, in accordance with the sys-
tem of proportional representation by
means of the single transferable vote, two
members from among the members of the
House to the said Joint Committee to fill
the vacancies.”

The question was put and the motion
was adopted.

MOTION FOR ELECTION TO COMMI-
TTEE ON WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES

MR. DEPUTY CHAIRMAN: Mr. Ram
Niwas Mirdha.



